NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Friday the 17th day of November 2023 at 10.30 a.m
(VIRTUAL MODE)
Click here to join VC

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Judgment

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Park Energy Pvt. Ltd. Mr. Dhananjaya Sud | Mr. Pranava
(Ins) No. 62/2023 Vs Charan-R1
IA No. 227, 228, 229 State Bank of India &
& 269/2023 Anr.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2 Comp App (AT) (CH) V. Ganesan Mr. A Venkatesh Mr. G Mani Prabhu
(Ins) No. 396/2023 Erst. Liquidator of Kumar For Caveator
For Stay Kamachi Industries
IA No. 1212/2023 Ltd.
Vs

Prudent ARC Limited

3 Comp App (AT) (CH) Array Land Developers | Dr. M Sathya Kumar
(Ins) No. 361/2023 Pvt. Ltd.

For Condone Delay Vs

IA No. 1097/2023 Suzlon Global Services
To dispense with Limited

IA No. 1098/2023

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

4 Comp App (AT) (CH) Lanco Infratech Ltd. & | Mr. K Harishankar Mr. Allwin Godwin
(Ins) No. 363/2023 Anr. Mr. Mayan H Jain R1
To dispense with Vs Mr. Muthuchharan
IA No. 1107/2023 IDBI Bank Limited & Sundresh- RS
For Stay 11 Ors. Mr. Nithin
IA No. 1113/2023 Chowdary
For Directions Pavuluri- R6
IA No. 1109, 1110 & Mr. Arun Karthik
1111, 1112, 1114 & Mohan- R10
1115/2023



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=ma90c436b583abd064cbbf4ae49053518

Comp App (AT) (CH)
(Ins) No. 383/2022
For Stay

IA No. 909/2022
For Condone Delay
IA No. 910/2022

Mr. T Venkatram
Reddy

Vs

L&T Finance Ltd. & Anr

M/s. Krutika
Raghavan
Associates

6 Comp App (AT) (CH) P A Ahammed Mr. M Gireesh Mr. PV Vinod- R1
(Ins) No. 126/2023 Vs Kumar
For Stay Dhanlaxmi Bank Ltd. &
IA No. 427/2023 Anr.
7 Comp App (AT) (CH) Sharon Hills Residents | Mr. Liju V Stephen Mr. PV Vinod
(Ins) No. 192/2023 Association
Leave to file Vs
IA No. 618/2023 K Parameswaran Nair,
For Stay RP, Samson & Sons
IA No. 619/2023 Builders & Developers
Pvt. Ltd.
WITH
8 Comp App (AT) (CH) Angelwoods Mr. Liju V Stephen Mr. P.V. Vinod
(Ins) No. 214/2023 Apartments Allottees
Leave to file Association (AAAA)
IA No. 706/2023 Vs
For Stay K Parameswaran Nair,
IA No. 707/2023 RP, Samson & Sons
Builders & Developers
Pvt. Ltd.
WITH
9 Comp App (AT) (CH) Orchid Valley Mr. Liju V Stephen Mr. P.V. Vinod
(Ins) No. 215/2023 Apartment Buyers
Leave to file Association
IA No. 708/2023 Vs
For Stay K Parameswaran Nair,
IA No. 709/2023 RP, Samson and Sons
Builders and
Developers Pvt. Ltd.
10 | Comp App (AT) (CH) APS Hydro Private Mr. Vinay Kumar Mr. Somasekhar
(Ins) No. 266/2023 Limited Jain Raichur
For Condone Delay Vs
IA No. 829 & SRK Constructions and
933/2023 Projects Pvt Ltd
11 Comp App (AT) (CH) Mr. MKVN Murthy Mr. SV Pravin Mr. Sriram

No. 114/2022
For Stay
IA No.1036/2022

Vs
Associated

Broadcasting Company
Pvt Ltd. & 9 Ors

WITH

Rathinam

Venkatavaradan-
R4

Mr. DVAS Prasad-
R10




12 | Comp App (AT) (CH) V. Ravi Prakash Mr. Adithya Reddy Mr.Chandramouli
No.41/2022 Vs Prabhakar - R1
For Stay Associated Mr. Adith Narayan
IA No.529/2022 Broadcasting Company R2,R3
Pvt. Ltd. & 9 Ors Mr. D. Pavan
Kumar R4-R8
Mr. Arvind
Srevatsa- R9
Mr. DVAS Ravi
Prasad- R10
13 | Comp App (AT) (CH) Amit Sanghi & 2 Ors. Mr.Y Mr. Sriram
No. 69/2023 Vs Suryanarayana Venkatavaradan-
For Stay Sanghi Textiles Pvt. R2

IA No. 897/2023

Ltd. & 10 Ors.

Mr. Yogesh Jagia-
R3

Mr. Sharad
Sanghi- R10 & R11

For Directions

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
14 | TA (AT) No. 250/2021 | Mrs. Shashikala Kairav Anil Trivedi,

(CA (AT) (Ins) No.
912/2020)

Indermal Jain

Vs

Mr. Tadikonda
Abhishek Emmanuel

PCS

For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
15 | TA (AT) No. 256/2021 | The Kerala State Ms. Rema Smrithi Mr. Aditya Verma-
(CA (AT) (Ins) No. Pollution Control Board | VK R1
28/2021) & Anr.
Vs
M/s Merchem Ltd. &
23 Ors.
16 | Comp App (AT) (CH) Ashish Arjunkumar Ms. Shweta Dubey
(Ins) No. 366/2022 Rathi
For Exemption
IA No. 853/2022
17 | TA (AT) No.44 /2021 Vinod Kothari Mr. Kartik Malhotra | R & A Legal

(CA (AT) (Ins) No.
328/2020

For Substitution
IA No. 8/2022
To Adv. Hg.

IA No. 27/2023

Vs
Prudent ARC Ltd &
Anr.

Mr. Vatsala Kak-
R1
Ms. Lily Francis-
R2




18 | TA (AT) No. 70/2021 360 Realtors LLP Mr. Vaibhav Mr. SP Singh
(CA (AT) (Ins) No. Vs Mahajan Chawla
220/2020) GM Infiniti Dwelling Ms. Srishti Girdhar
(India) Pvt. Ltd.
19 | Comp App (AT) (CH) Shri Siva Nagaraja Mr. Amir Bavani Mr. R Chetna
(Ins) No. 287/2021 Taduvai @ TSN Raja Reddy- R1
For Exemption Vs
IA No. 615/2021 Mr. Upender Kumar
Agarwal, Suspended
Director of Rajvir
Industries Ltd. & 2 Ors
WITH
20 | Comp App (AT) (CH) Shri Siva Nagaraja Mr. Amir Bavani Mr. R Chetna
(Ins) No. 288/2021 Taduvai @ TSN Raja Reddy- R1
For Exemption Vs
IA No. 616/2021 Mr. Ritesh Kumar
Agarwal, Suspended
Director of Rajvir
Industries Ltd. & 2
Ors
21 Comp App (AT) (CH) Bank of Maharashtra Mr. T. Ravichandran | Mr. Nithyavendhan
(Ins) No. 24 /2022 Vs K- R1
For Stay Sutanu Sinha,
IA No. 242/2022 Liquidator, IVRCL &
Anr
22 | Comp App (AT) (CH) Dr. Gopala Krishnan Mr. Akshay Sharma | Mr. T.
(Ins) No.290/2022 MS & Anr Ravichandran- R1
For Directions Vs M/s AK Mylsamy &
IA No. 609/2022 Mr. Ravindra Beleyur & Associates- R2
For Stay Anr
IA No. 608/2022
Additional docs
IA No. 901/2022 &
147/2023
23 | Comp App (AT) (CH) Maharashtra Seamless | Mr. Thriyambak J Mr.Y
(Ins) No 310/2022 Ltd Kannan Suryanarayana-
For Stay Vs R1
IA No 650/2022 V. Venkatachalam & 9 M/s J Sagar
Ors Associates- R3, R7
Mr. VV Sivakumar-
R5, R6
24 | Comp App (AT) (CH) Lingamaneni Mr. A Murali Ms. Poornima

(Ins) No. 43/2023
For Stay
IA No. 157/2023

Landmarks Developers
Pvt. Ltd.

Vs

Sanjay Kumar Mishra
& Anr.

Hatti- R1
Mr. Edward
James- R2




25 | Comp App (AT) (CH) Balakrishnan Mr. PV Vinod
(Ins) No. 147/2023 Baburajan Liquidator
of Goodwin Packpet
Pvt. Ltd.
Vs
Murali Narayanan & 5
Ors.
26 | Comp App (AT) (CH) The Chief Manager, Mr. ML Ganesh Mr. Sriram
(Ins) No. 165/2023 Canara Bank Venkatavaradan-
For Stay Vs R1
IA No. 539/2023 Mr. Kantipudi Venkata
Raju Erstwhile IRP of
M/s SVK Shipping
Services Pvt Ltd & Anr.
27 | Comp App (AT) (CH) Mrs. Mangala Yuvaraj Mr. VM Kannan
No. 38/2022 Nakade
For Stay Vs
IA No. 422/2022 Shree Basveshwara
For Exemption Agro Foods Processing
IA No.423 /2022 Ltd & 4 Ors.
28 | Comp App (AT) (CH) Smt Kodali Vijaya Rani | Mr. K Rajendran Mr. R Arumugam-

No. 59/2022

For Injunction

IA No. 666/2022, 292
& 293/2023

Vs
Quantum Build Tech
Ltd. & 8 Ors

R1

Mr.Y
Suryanarayana-
R3, R6-R8




NOTE:
INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the “Join” button, the party would be prompted to enter the display name wherein the
party is required to write his/her name with designation by prefixing item no. (of the cause list) in the
space given i.e.: ITEM NO. 1 — ABC - Appellant OR ITEM NO. 1 — DEF - Respondent OR ITEM
NO. 1 - GHI - PARTY-IN-PERSON, as the case may be, and thereafter the party is required to click on
the “JOIN” button.

2. After joining, ensure that — VIDEQ is always on OFF mode AND MIC is always on MUTE mode.

3. Video should be switched ON only by the Counsel for the parties/ liti gants to a case, when the
concerned Item No. is called for hearing. Mic should be UNMUTED only by the party speaking.

4. One device each should be used by the respective Parties.

5. Switching On the Video or UNMUTING the Mic otherwise will disturb the hearing of ongoing
matters.

6. For any technical support Parties may contact the following officials during the office hours on
working days:

VC Support —Mr. Akshay Kumar, Ms. Anusha and Ms. Hemavathy Krishnan (044-028880500)
or through email on e-mail ID: venclatchennaiS@gmail.com

7. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf

8. The appearance slips may be sent at: venclatchennaiS@gmail.com

Copy to:
By the order of Hon’ble Member (Technical)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

VC Link- venclatchennaiS@gmail.com
Ph-044-28880500
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